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IN THE CENTRAL ADMINISTATENEZ TRISuUNAL
MINCIP ALl BENCH

O.Re 420/92 Date of dacision 28,1.1997

Hon'ble 3mt,Lakshmi Suaminathal, Meibser (J)
Hon'bls Shri R.K.Ahcoja, Member (A)

1. Jyoti Frakash
334/4, failuay Colony,
shakurbasti,uslhi,.
2, S$h.Pradzsz2p Kumarl
Wl No.27/4,CPUD Flats
Saket, Naw U8lhi,
3. Sh.J.K.dua
7258, Aram Nagar ,Pahar Ganj,
Jalhi,
4, 53h.,Chandar Shakhar
143/3 Rly Colany, Mintg Bridjs,
Naw Da2lhi,
5. 3h.varesh Kumar
3306 ,Mohindra Park,Shakurbasti,
Dalhi-34
6. SheKishori Lal
H.No. 1050,Prem Nagar, Nangloi,
Jdalhi~41
7. 3h,Bhagwan Singh
8-5/310,Nand Nagri,dalhi.
8. Sh.Manohar Lal
C/0 3RI 5pl,0Bs5I
9, 5Sh,Jagdish Parsad
-dg=-
10.3h.3hakti Kumar
C/o BRI(Spl-1)548
11.Sh.Ashok Kumar
~-do-

12. Sh.S.K.Jaxena

C/0 asstt,Bridgs £nyy

94, cast Azad Nagar,dslhi-51
13.5h.Virandra Pal

A-178, Kabir Nagar,3hahdara,dslhi
14,8h,Nandan Singh

107/8 Rly.Colony,Kishan Ganj.

15.3h Surendra Prasgd Ysrma
C/0 BRI M-BE(Barailly)

16.35h, Ashok Kumar Narang
C/0 aBE/¥R/Noradabad

17.8bs osara Kuti
4/5 Rly,Colony,Lodi Colony,

18.,3h.0evender Prasad
C/0 834 MB
19.Sg.Ram Avt ar Pandey
8RI gpl.1)
20,5h,.0arshan Lal
-dg-
21,3h, Abhay Kumar
BRI (TKU)

22,5h,Mahabir Singh
-dge-



-2-

23.,5h., 5h.B3ani Prashad

\\_ Baroda Hous e

24,5h,iajsnder Prasad
Baroda House
. see AppliCants
(By Advocats Shri n,K.NRamal alonguith
shri 0.5. Jugotra and Shri S.K.Gupta)
Ve,

Union of India through Gsnl.Manajer,
3aroda House, New Jelhi,

(By Advocats Sh,R.L.Dhauan)
O RD - R (ORAL)

se e Raspond ents

(Hon'ole 3mt,.Lakshmi Swaminathan, Member (J)

After hearing the submisd cns made by hoth the

councel for some time, Shri Wamal,lserned <sunsel for the
applic aats submits that the applicants se 'k permisd on to
withdraw this G, A.H8 has ilso further submitted that mothar
ginilar case in 04 2587/93 of the sane zpplicants is n21ding in
tha Tribunal,

in visy of ths above, parmission ie jgranted, Ths

G.i. is dismissed ,5 yithdrauwn,
. - /
gsmt Lakshmi Suaninathan)
Member (J)




